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Coastal Bo *4 between Cochin iM 
BoMhqr

3Ml. Shri A. K. Gopalan:
Shri P. Gopalan:
Shri P. Ramamurti:
Shri Vasndevaa Niir;
Shri C. Janardhaaan:
Shri K. Adlchan:

Will the Minister of Transport and 
Shipping be pleased to state:

(a) whether  Government  have 
sanctioned a scheme for the construc
tion of a Coastal road between Cochin 
and Bombay;

(b) if so, the estimated cost thereof;

<c) when the work will start; and

( the proposed time limit for its 
completion?

The Deputy Minister in the Minktry 
«f Transport  ud  Shipping  (Shri
Bhakt Darshan): (a) to /d). Presum
ably the members arc- referring  to 
the West Coast Road under develop
ment from Panvel in  Manaraahtra
State to  Chaliasari  in the  Kerala 
State. The Government of India have 
agreed to provide funds for develop
ing this road to a single-lane  fully
■bridged asphalted road. The estimated 
cost of the scheme to the scop* agreed 
to by the Central Government ia Rs. 
22.39 crores.  The development of the 
road is in progress since 1994 ai\d ia 
likely to be completed by the end of 
the Fourth Plan period provided ne
cessary funds are available.

Central Bead Fund

MN. Shri Cbtoiamaql  Paaigrahi: 
Will the Minister of Transport  aad 
thlppim be pleaitd to state:

(a) the  amoitot allotted out of the 
Central Bead #un4 tor the years 198B- 
47 andl®87-68 to Oriasa; and

(b) the tchetMs tor vWch the tund
hfa fcte? qtWsed ta dusing  T8W >T 
^d to be utilised  during
1M7-46T

The Deputy Mhsiefrr la the Minis
try of Transport and Shipping  (SIM* 
Bhakt  Daiahao): (a)  A sun  of
Rs.  9.00 lakhs was allotted  during 
1964-67. The provision in the budget 
for 1867-68 is Rs.  13.00 lakhs.

(b)  The  information is being  col
lected and will be laid on the table 
of the Sabha when received.

Development of Minor Fwh (a Kerala

38M.  Shri A. K. Gopalan:
8hri P. Gopalan:
Shri C. K. Chakrapani: 
Shrimati Smhlla Gopalan:
Shri P. Rsmamnrti:

Will the Minister of Transport aad 
Shipping be pleased to state:

(a)  whether the Kerala  Govern
ment have requested  the  Central 
Government for a sea-going dredger;

lb) if so, the action taken  in  the 
matter;

(c) whether  the  State  Govern
ment have alao requested the Centre 
for help to draw a master plan  tor 
the development of minor porta  by 
conducting Hydrographic  survey  of 
all the minor ports; and

(d) if so, whether the Central Gov
ernment have procured the service* 
of Technical experts for the purpose?

The Minister of Transport aad Ship
ping (]>r. V. K. B. V. Ban): (a) and
(b)  In April 1907. the Govcrmnent 
of Kerala asked for enhancement  of 
the provision in the Central  Seotor 
of the Draft Fourth Five Year Plan 
from Rs.  88.21 lakhs to Ra. 329 lakhs 
for the development of minor ports 
in the State to cover the coat  of  a 
aea  going  dredger.  Alternatively, 
they  suggested that on* at the two 
dredgers of tha Minor Ports 
and Survey Organisation  might  be 
placed at their disposal.  In view ot 
tbf decision that Central assistance to 
State Government! should be restrict
ed to carryover schimw  tfoaa  the
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Central  Sector  of  tbe Third Plan, 
enhancement  of  provision  in  the 
Fourth Plan was not found possible. 
One of the  dredgers of the Minor 
Ports Dredging and Survey Organisa
tion is now working at  Bhavanagar 
and the other is at  Caucutta during 
lihe guarantee period. The State Gove- 
erament have already been informed 
that it might be possible to make one 
dredger available to them by the end 
•f 1M>7.

(c)  and (d).  A  proposal has just 
been received front the Government 
of  Kerala  for  obtaining under the 
Colombo Plan the services of a foreign 
expert to conduct  studies on minor 
ports in the State and to prepare a 
Master Plan for their  development. 
This will be examined.
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Procurement and Selling Priee at 
Wheat la UJP.

3701.  Shri  Baburao  Patel:  Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether  the  Government of 
Madhya Pradesh raised the price  of 
procurement  and  selling  of  jocal 
wheat;

(b) whether the Slate Government 
had obtained prior approval of the 
Centre to effect this rise;

(c) whether the Government have 
seen press reports that prices of wheat 
in local markets have suddenly shot 
up; and

(d) if so, the reaction of the Centre 
to the situation created by this action 
of the State Government?

The Minister of State In the Minis
try of Food, Agriculture, Cornnraatty 
Development and Cooperation  (Sfcrt 
Annasahib Shinde):  (a)  Yea, Sir.

(b)  Procurement  prices of  wheat 
were got approved  by  the  Central 
Government.  Selling prices are not 
required  to  be  approved fey the- 
Central Government.




